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SCHEDULE I 

[See sections 2(g), 2(i) and 19] 

PART I 

SCHEMES 

 

1. The Unit Scheme, 1964 published on May 30, 1964, in the Gazette of India, Part III, Section 4, 

dated the 30th May, 1964. 

 

2. The Children's Gift Plan-1970 published on December 11, 1971, in the Gazette of India, Part III, 

Section 4. 

 

3. The Children's Gift Growth Fund Unit Scheme, 1986 published on April 19, 1986, in the Gazette 

of India, Part III, Section 4, vide No. UT/392/DPD(P&R) 3B/Vol. I/85-86,dated the 3rd April, 

1986. 

 

4. The Bhopal Gas Victims-Monthly Income Plan-1992 (BGVMIP) published on September 18, 

1993, in the Gazette of India, Part III, Section 4, vide No. UT/DBDM/360A/SPD-174/93-94, 

dated the 13th August, 1993. 

 

5. The Rajlakshmi Unit Scheme (II) published on August 27, 1994, in the Gazette of India, Part III, 

Section 4, vide No. UT/DBDM/140A/SPD55/93-94, dated the 29th July, 1994. 

 

6. The Monthly Income Plan, 1997 (IV) published on November 2, 1997, in the Gazette of India, 

Part III, Section 4, vide No. UT/DBDM/SPD-71-R/R-97-98, dated the 23rdOctober, 1997. 

 

7. The Institutional Investors’ Special Fund Unit Scheme, 1997 (II) published on February 21,1998, 

in the Gazette of India, Part III, Section 4, vide No. UT/DBDM/R-96/SPD89C/97-98, dated the 

5th January, 1998. 

 

8. The Monthly Income Plan, 1997 (V) published on February 21, 1998, in the Gazette of India, 

Part III, Section 4,vide No. UT/DBDM/R-95/SPD71S/97-98, dated the 12thJanuary, 1998. 

 

9.  The Monthly Income Plan 1998 published on April 4, 1998, in the Gazette of India, Part III, 

Section 4, vide No. UT/DBDM/R-104/SPD71T/97-98, dated the 5th March, 1998. 

 

10. The Institutional Investors' Special Fund Unit Scheme 1998 (IISFUS' 98) published on May 23, 

1998, in the Gazette of India, Part III, Section 4, vide No. UT/DBDM/SPD-89-D/R-III/97-98, 

dated the 27th April, 1998. 

 

11. The UTI/NRI Fund (UNF) published on June 13, 1998, in the Gazette of India, Part III, Section 

4, vide No. UT/NRI/R-113/N-52/97-98, dated the 15th May, 1998. 

 

12. The Monthly Income Plan 1998 (II) published on August 1, 1998, in the Gazette of India, Part III, 

Section 4, vide No. UT/DBDM/R-119/SPD-71U/ 97-98, dated the 29thJune, 1998. 

 

13. The Monthly Income Plan (III) published on September 5, 1998, in the Gazette of India, Part III, 

Section 4, vide No. UT/DBDM/R-125/SPD-71-V/ 98-99, dated the 7thAugust, 1998. 

 

14. The Monthly Income Plan (IV) published on February 27, 1999, in the Gazette of India, Part III, 

Section 4, vide No. UT/DBDM/R-160/SPD-71W/ 98-99, dated the 28thJanuary, 1999. 

 

15. The Monthly Income Plan 1998 (V) published on March 6, 1999, in the Gazette of India, Part III, 

Section 4, vide No. UT/DBDM/R-101 /SPD-71X/98-99, dated the 28th January, 1999. 
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16. The Children's Gift Growth Fund Unit Scheme 1999, published on May 29, 1999, in the Gazette 

of India, Part III, Section 4, vide No. UT/DBDM/R-175/SPD55/98-99, dated the29th May, 1999. 

 

17. The Institutional Investors' Special Fund Unit Scheme 1998 (II) published on May 29,1999, in 

the Gazette of India, Part III, Section 4, vide No. UT/ DBDM/R/SPD/98-99 vide dated the 31st 

March, 1999. 

 

18. The Rajlakshmi Unit Plan 1999 published on May 29, 1999, in the Gazette of India, Part III, 

Section 4, vide No. UT/DBDM/R-175/SPD-59A/98-99. 

 

19. The Monthly Income Plan 1999 published on June 12, 1999, in the Gazette of India, Part III, 

Section 4, vide No. UT/DBDM/R-179/SPD-71-Y/98-99, dated the 5th May, 1999. 

 

20. The Special Unit Scheme-1999 formulated in pursuance of agreement between Government of 

India and Unit Trust of India signed on 22nd July, 1999. 

 

21.  The Monthly Income Plan 1999 (II) published on January 22, 2000, in the Gazette of India, Part 

III, Section 4, vide No. UT/DBDM/R-224/SPD-71-Z/ 99-2000, dated the 30th December, 1999. 

 

22. The Monthly Income Plan 2000 published on April 15, 2000, in the Gazette of India, Part III, 

Section 4, vide No. UT/DBDM/SPD-119-A/R-235/99-2000, dated the 14th March, 2000. 

23. 
The Monthly Income Plan 2000 (Second) published on September 9, 2000, in the Gazette of 

India, Part III, Section 4, vide No. UT/DBDM/SPD-119-B/ R-7/99-2000, dated the 10th August, 

2000. 

 

24. The Monthly Income Plan 2001 published on May 12, 2001, in the Gazette of India, Part III, 

Section 4, vide No. UT/DBDM/R-69/SPD-119-D/2000-2001, dated the 9th April, 2001. 

 

25. The Monthly Income Plan 2000 (Third) published on January 13, 2001, in the Gazette of India, 

Part III, Section 4, vide No. UT/DBDM/SPD-119-C/R15/2000-2001, dated the14th November, 

2000. 

 

 

PART II 

ASSETS AND INVESTMENTS 

 

26. All assets and investments made out of the Development Reserve Fund created in 1984 under                 

sub-section (1) of section 25B of the Unit Trust of India Act, 1963 (52 of1963). 

 

 

 

  


